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Blllel Re-Roillel 1",lry 

*419. SHRI J. MOHAMED IMAM: 
SHRI HUKAM CHAND 

KACHWAI: 

Will Ihe Minister of STEEL AND 
HEAVY ENGINEERING be pleased to 
~tate : 

(a) wbether the re-rollinll Industry re­
presents an Investment of Rs. 80 crores 
and that it provides direct errployment to 
oyer 40.000 persons; 

(b) whether the Technical CommiUee 
appointed by Government assessed the 
capacity of billet re-rollers as 2.8 million 
tonnel per annum; 

(c) whether the production of steel 
billets which constitutes the raw material 
for th' re-rollers falls .hort of the demand; 

(d) whether the re-rollers have develo­
ped good export markets ; 

(e) whether the foreign exchanse ear­
ninp per tonne of bar and/or rod is 
hilher than that for per tonne of billets; 
and 

(f) if so, the reasons for allowine 
billet elports in the current ycar aod the 
oell. starvioll the re-rollers in the face of 
several representations from the latter, and 
If so, whether this policy will be revised 1 

THE MINISTER OF STEEL AND 
HEAVY ENGINEERING (SHRI C. M. 
POONACHA) : (a) As per data furnished 
by tbe Steel Re-Rolliol Mills Association 
of India. re-rollioll industry represents a 
capital investment of ahout Rs. 80 crores 
and provides employment to about 40,000 
persons. 

(b) to (e). Yea, Sir. 

(f) In view of restricted availability of 
billets, It bas beeD decided that in 1969-70, 
export of billets should be restrIcted to 
contractual commitments already entered 
Into with forelsn buyers and also such 
,mall qU80titlC5 as Goveroment may allow 
from lime to time on tJd hoc basis in 
national interest. 

Appo"'._ 01 CMI .... ., Nea., E .... ee-
rl.1I Cor ..... tI ... 

*420. SHRI D. N. PATODIA: 
Will Ihe Mlnlsler of STEEL AND HEAVY 
ENGINEERING be plealed to slate: 

(a) whetber it Is a fact tbal Govern­
meot propose to Inllal Shrl K. D. Malavlya 
pn(c aplo '" tbe Cball1!lao of Ibe HOIIV)' 

Ensineerlnl Corporation; 

(b) whether the appointment of politi­
cal workers as tbe beads of public aector 
underlakinlls bampers the smooth function­
ing of the underlakinp : and 

(cl if so, the reasons for the decision 
at (s) above ? 

THE MINISTER OF STEEL AND 
HEAVY ENGINEERING (SHRI C. M. 
POONACHAI : (a) The appointment of a 
suitable person as a full-time Chairman of 
Heavy Enillnecring Corporation is under 
consideration. 

(b) No such lIeneralisation can be 
made. 

(c) Does not arise. 

Schol_flilipi 10 S11IdeR11 In Gujarat 

2450. SHRI NARENDRA SINGH 
MAHIDA : Will the Minister of LAW 
AND SOCIAL WELFARE be pleased to 
state: 

(a) the Dumber of students in Gujarat 
who were aranted low-Income-sroup 
schohmhips by the Central Government 
durinll 1967-68 ; 

(b) Ihe lotal amount Ibereof; 
(c) the income IIrouP of auardlanl of 

students who were amnled luch Icholar­
shlp~ ; and 

(d) the income-limit strelled by Gujarat 
Government 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRI MUTHYAL RAO) : (a) to (d) Tbe 
details are belnl collected from Ihe Slale 
Government and will be laid on Ihe Table 
of the Sabha on receipt. 

lad ... lrlal DeyeloptHDl la M.P. 

24SI. SHRI BABURAO PATEL: 
Will the Mioister of INDUSTRIAL DEVE. 
LOPMENT. INTERNAL TRADE AND 
COMPANY AFfAIRS be pleased to 
.Iate: 

(8) 1.Ii.nt f •• lures of the ases.menl 
of the industrial development of Madhya 
Pradesh made by the National Council of 
Applied Economic Research (NCAER) ; 

(b) • Ihort lummary of the Iec:b_ 
economic IUrvey reports lubmilled IIf 
NC:AI>R ..... dJIIt Madb7. J"radwb ; 
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(c) the steps taken by Government so 

f~r fpr Ihe development of the indus:ries 
ip Madbya Pradesh on Ihe basis of Ihe 
le.hnp·economic survey by NCAER ; and 

(d) Ihe amo,unl of capilal invesled so 
far in Madh)a Pradesh for industri;Ji pro­
jecls since 1947. Both in privale and public 
sectorl ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F A. 
AHMED): (a) and (h): The requisite 
inform.lion i. available in the printed 
publicati"n 'Techno-Economic Surv.y of 
Madhya Pradesh'. a copy of which is avail· 
able in Ihe Parliamenl Library. 

(c) Assessment of the pOlenlialities for 
iodl,llilrial devolopmenl of various States 
illcluding Madhya Pradesh bas been made 
by Ihe Stale Governments tht:mselvls 
through Ihe agency of the National Council 
of Applied Economic Research (NCAER) 
whose findings have been published. On 
Ihe basis of these surveys. lhe Stale 
Governments formulale proposals for 
Industrial development. Th«e proposals 
are discussed by the Worklnll Groups for· 
med tn the Planning Commission at the 
time of formulation "f Ihe Five Year Plans 
a. well a. Ihe Annlla I Plar.s and declstons 
ore taken in respecl of Iheir inclusion In 
Ihe Plans. 

(d) An inlleslmenl of Rs. 459 era res 
wlLq made in the central Indl/slrial projects 
In Madhya Pradesh duri." 19SI-68. A 
furlher illveslmenl of R •. 153 erores il c.li­
mated 10 /Jc malla on tbese projects for 
their completioo. In tbe slale •• etpr 
various Induslrial schemes such as lodus· 
Iri.1 .,.as, slrenlllhcoioll IIf tbe lodustrial 
Deyelopm~nt Corporation and promotion 
of l"dU&lrial research and sur.ey haye been 
taull up durioa thiB period. An inyest-
1I'I'~1 of R •. 6.36 erores has been made on 
Ihese schemel durinll 1951·61. Information 
in respect of amount of capital iovClted 
durin, tbis period io Ihe Slate on iodus­
trial projects in the Privale Sector i. being 
collected from the State GovcrnmeBI and 
will be laid on t he Table of the House 
on receipl. 

2452. SHIH B,.,1iURAP PATEL: 
Will the Minister of RAILWAYS be pleas· 
cd to slate: 

(a) Ihe amount of loss lustain.=d l1y l\le 
Railways annually doring the lall 5 years due 
to the Ihefls of electric bulbs alld other 
eleclrical equipment from railway coaches 
alone; 

(b) Ihe amounl of annual lo~s during 
the last three years by way of Ihefts of elec· 
trical goods from the various Railway 
stores; 

(c) the praclical sleps taken to preyenl 
and d.tect these theft. ; 

(d) Ihe number of convictions for sllch 
thefts durinll Ihe last year and the amount 
of stolen property recovered; and 

(e) the number of railway employees 
dismissed for Iheft aonually during the last 
Ihree years? 

THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAG SINGH») (a) 

Year Amount of loss 
due to tbefls 

RI. 
1964 19.221akhs 
1965 15.02 
1966 14.74 
1967 13.70 
1968 13.32 

(b) 

Year A!pount of 1051 
due to theftl 

Rs. 
1966 26.1 Thousand. 
1967 39.1 
1968 5U 

(c) The foilowiDIL Iteps are takell in 
this re8ard Oil the Ruilways : 

III hllrodu~doB of ADtI-tbeft _urn 
in t he shape of lockiD, of com· 
partme.,s. ....oyi.ioD of tllllper· 
,"oof f"t'lIin, deyices 00 Inl.rior 
fillill'S, wcldioa alUl ,ncaaial .... 
tr,clIl e~uipmellt, ~1"I'o, aoel 




